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Regulation of Pharmacy Education
foren Wt 1460. SHRI K. RAHMAN
&7. A aw- rfz ¥ am A KHAN: Will the Minister of HU-
NN A MAN RESOURCE DEVELOP-
MENT be plecased to state:
e duet weTn (a) what is the reason -for the
68, R m aEd W pharmacy education being regulated
R E‘ 3 by AICTE when the Pharmacy
AL Council is established under the Act
a9Ed sd-ad to regulate pharmacy education;
P
FafE aw = T (b) will it not amount to too many:
69. & ST wieSR ) regulatory bodies; and
(c) whether Government will con-
e sider delinking pharmacy education
- ' either from Pharmacy Council or
70. 1. kA A from AICTE similar to the dental
M Iy WRE and medical education?
HYar N THE MINISTER OF STATE IN
s wht FhHw THE DEPARTMENT OF EDUCA-
TR W AR TION IN THE MINISTRY OF HU-
T e MAN RESOURCE DEVELOP-
=0 MENT (SHRI MUHI RAM
TR s SAIKIA): (a) to (c) The Pharmacy
das ¥ v Council of India under the Pharmac
. y
wrd arEd ¥ Act regulates Pharmacy Education at
2. AR Wi T & Diploma Level for purposes of re-
=N | gistration of Diploma Holders in
Pharmacy whereas AICTE is for
faen fdgvym coordinated development of Techni-
cal Education including Architecture,
71, =+ WR 1. ¥NwR = Town Planning, Management, Ap-
2. I Eic] ¥ plied Arts and Crafts and Pharmacy.
afigoy- feait w In order to develop a cooperative
e f SRl ¥ plan of action the AICTE has prop-
osed to the Pharmacy Council of
W S| India for signing a Memorandum of
72, TIM i Red W e Understanding between the two
73. g =R e Statutory Councils.



